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file in the Government Departments 
about which other people cannot get 
information, because many details are 
passed on ,even to foreign countries from 
your Department. If any trade secret 
is furnisbed on behalf of the company 
and if that trade secret is passed on to 
other companies, then the Company 
which bas made the research is deprived 
of the benefits. I would like to know 
if Government v,ould make any 
arrangements under which permission 
may be given to the company which 
has done the research, so tiat its trade 
secret may not be leaked out to 
others. 

SHRI VEERENDRA PATIL : 
Regislration and making of enny in 
the Schedule is the responsibility of the 
Ministry of Agricultlife. That Minis-
try looks after it. I have already said 
that a certain procedure has been laid 
down in the Insecticides ACl 2nd anyone 
who wants to get his insec: icid e, drug 
or invention registered, has to complete 
tbe formalities under that procedure. 

If there is any trade secret, it should 
be safeguarded under the Patents Act 
and it should be ensured under the law, 
but if anybody wants to get his insecti. 
cide registerf'd under the Insecticides 
Act, he would huve to complete the 
forma!it ies under the procedure laid 
down in the Act. If exemption is 
allowed in one case, every body would 
seek exemption. All the insecticides 
have been registered so far, have been 
registered after completing all the 
fOI malitlcs. They should also get them 
registered after completion the neces-
sary formalities. 

[English] 
Sbifting of Ordnance Factories 
Board's Headqnarters from Calcutta 

*550. SHRI INDRAJIT GUPTA: 
Wi 11 the Minister of DEFENCE be 
pleased to state: 

(a) whether the ordnance Factories 
Board's Headquarters at Calcutta super-
visos/monitors an new ordnance pro-

jects in tbe COUlltry i 

(b) whethor tbe functions/cells of 
tbis Headquarters are gradully being 
shifted out of West Bengals to places 
like Kanpur, Hyderabad, Avadi, etc; 

(c) if so, the reasons for this step 
which is not followed with regard to 
other regions ; and 

(d) whether the Rajadbyaksba 
Committee bad opposed decentralisation 
in this spbere ? 

THE MINISTER OF DEFENCE 
(SHRI P. V. NARASIMHA RAO) : ,a) 
Yes. Sir. 

(b) and (c): An officer of the rank 
of Addl. DGOF has been functioning in 
Kappur since 1969, for looking after 
the ordnance equipment group of fac-
tories. An officer of similar status has 
been functioning since 1984 at Avadi 
to look after mainly the now projects 
at A-/adi and M.:-dak (near Hyderabad). 
Both these officers function under tbe 
overall supervision and control of DGOF 
at Calcutta. 

(d) No, Sir. 

SHRI INDRAJIT GUPTA: The 
reply given by the Hon. Minister only 
cOHiirms what I am trying to elicit from 
him through this question. 36 or so 
ordo;,nct; factories which are now in 
existence and which "re doing excellent 
work are naturally loacated all over the 
country and in different parts of the 
country. But it has always been the 
practice t"at supervision and monitoring 
of these factories has been done by the 
central offic~ of what was formerly 
culled the Director General of Ordnance 
Factories and DOW the Ordnance Fac-
tories Board located at Calcutta. Tbis 
is a sort of pilot office. It is responsi-
ble for monitoring and supervising 
every project, every ordnance project 
in the country. 

Now I wanted to know why this 
departure has been made from this prac-
tice. He has admitted here that a post 
of Addl DGOF has been created anQ ht:) 
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has beeD functioning in Kanpur and 
later on in Avadi. Is it part of the 
same establisment which was all these 
years functiooing in Calcutta? My point 
is that if these addJ DGOFs are created 
and posted at preseot in two places and 
subsequently may be in more places it 
will be done-does it not mean that the 
central headquarters established at 
Calcutta from the time of the British is 
systematically being squ~ezed out and is 
being gradually whittled down and 
ultimately I do not know what will re-
main of it. 

SHRY P.V. NARSIMHA RAO : No. 
Sir. I can asur~ the Hon. Member that 
this was not the intention at all. In the 
intrests of efficient functioning and p,"rti. 
cularly, when a factory starts work at 
the field level it is necessary to decen-
tralise this to some extent although the 
overall control and monitoring will still 
continue to be at Calcutta. We would 
like to assure him that there is no 
question of eroding either the <~utbority 

or the duties cast upon the Calcutta 
establishment. They will couatnue. But 
Hon. Member will appreciate th3t wh;,re 
factories are being established in very 
far off nooks and corners of the country, 
it is not possible to run these fJct0ries 
from Calcutta. So I would request the 
Hon. Member to appreciate this fact that 
this ADGOFs office that has been e~;t;1-

blished in Avadi-in the order it has been 
very clearly stated-will submit periodi-
cal reports of the decisions taken by him 
in exercise of the delegated powers to 
the Calcutta office And no one c:m deny 
that in a situation like this certain 
delegation of powers is absolutely essen-
tial. Otherwise It wi!! not be possible 
to run these factories on a day-to·day 
basis. That does not mean there is any 
erosion in the autbo~ ity or in the overall 
responsibility of the main office in 
Calcutta. That will remain what it is. 
So far as Kanpur is concerned I would 
like to tell tbe Hon. Member that this 
has been there in existence before the 
Rajadbyaksha committee came into 
existence and the recommendations were 
received from the committee. In fact 
the committee said the Kanpur est a-
bllshment should be taken out of the 
purview of the Calctta establishment and 

placed diaectly under the MiDlster of 
Defence. We have not accepted that 
as yet but there is a point in what they 
say that the manufacture line in Kanpur 
is essentially not the same as in other 
factories. Therefore. there is some. 
thing different there. You could have 
it scooped out of the whole thing. We 
have not yet accepted toat. But may be 
we will have to accept it in course of 
time. 

SHRI INDRAJIT GUPTA: Sir, 
I am afraid the Minister is confUSing 
the issues. He says that the factories 
are set- up in despersed ar eas and it is 
very difficult to run production from 
Calcutta. Calcutta office is not meant 
for running the production at all. It is 
obvious that production has be run by 
the management on the spot. This is the 
pilot office which has the specific obli-
gation to supervise and monitor the 
projects. They are not responsible for 
running the fac[ories. What I am say-
ing is for so many years these factories 
have been running with their own 
managements and only being supervised 
and m(mitored from DGOF, Calcutta. 
Never W:1S thero any complain that they 
were not functioning effir.iently because 
of that. 

Sir, we are more apprehensive 
because we find the Ordnanc factories 
which are situated in West B~ngal which 
are also under this office for years now 
not a single man is being recruited, 
all who retire or go out or die their 
places are not being filled up. No 
recircuitment is taking place. No 
modrenisalion of m:.lchin(:ry is taking 
place. Gradually the whole estiblish-
ment-all these factories and DGOF 
office - seems to be earmarked by the 
government for gradually being d is-
Integrated and reduced to nothing. 
Therefore. I want to know speCifically 
from him that after setting up the 
DGOF offices at A vadi and Kanpur 
which means a part of tbe establish-
ment at Calcutta has been shifted there, 
what are their views now. Do they 
propose to continue this process? Then 
what will be left of the Calcutta 
office? 
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SHRI P. V. NARSIMHA RAO: I 
would like to say in brief that in all 
this there has to he an amount of 
flexibility. W en a project is first con-
ceived naturally the entire work of 
planning, getting foreign collaboration, 
etc. if necessary all the preliminary 
steps have to be done at one place and 
that is naturally at calcutta. But when 
a factory actually starts at the field level 
there are a number of decisioBs which 

will have to be taken at a level abov~ the 
level of tbe local mG-aager and tbost: 
decisions canDot always in every case be 
referred to Calcutta. That will no, 
make fur smJoth running of the fac:-
tories there. So a certain amounl of 
decentr,disation has been conceived and 
that not with any deteriment to lh·: 
overall control. Control is O:le thing 
and supervision is another thing. TJcs,,: 
two are conceptually different. So, 
supervision at the local level. at a kv;;l 
which is close to the factory becom;;~ 

absolutely necessary at some point of 
time d<)wn the line, Therefore, this is 
being done according to the needs. J 
would like to assure the Members that 
there is no question of any erosion. It 
is quite possi ,Ie that in some cases 
tbose who are found surplus after the 
preliminary planning is over and if there 
is a cell in Calcutta and that cell is 

over-staffed they are liable to be tran,,-
ferred all over the country. ThereL)re, 
if sume are transferred to some other 
place for better functioning of tbose 
units this should not be taken as .. o 
erosion of the authority ('r the functions 
of the Calcutta office. That will conti-
nue, as I said, as bef:Jre. 

SHtU AJAY MUSHRAN Sir, 
about 200 years ago the DGOfl WdS 

established in Calcutta because most of 
th.! ordnance activities revolved around 
Calcutta or about 150 miles surrounding 
it. 

Over the years, large number of 
ordinance factori es and installations 
have come up in Central India. Not 
only in Kanpur but in Jabalpur also 
where approximately 80,000 workers 
are employed in various ordnance fac-
lories producing various items of basic 
defence m:eds. Beside.. managerial, 

administrative and organisational effi· 
ciency of the factories, it is very essen-
tial that the person who exercises the 
competent financial authority. that il; 
the Director General, is not to be loca-
ted so far away from the workers and 
labourers thereby causing tremendous 
inconvenience and harassment to them, 
but that he has to be located 
in a central place. Will the HOIl. 
Defence Minister be pleased to consi-
der a suggestion that instead of Direc-
tor General's Office being located in 
Calcutta, it should be mJre centrally 
located and the Additional Director 
G ~n erai, OrJnance Factori es can be 
located in Cillcutta ? 

MR. SPEAKER: Bhopal, I think. 
suitable; it is in Madhya Pradesh. 

SHin P. V. NARASI\1HA RAO : 
have tried to tackle thi! probl~m in 

a b_llanced mano.:r. There is SOID.!-

thlDg which needs to be doae. to be 
monitored are controlled centrally. 
There are very many functions which 
have to be done at field level and some 
functions at a Jeve! above the manage-
ment level. So these are being done 
according ~o tbe exigencies of th.: situ.I-
tion. Some flexibility, as I said, nced5 
10 be maintained. 

SHRI PRIY A R -\NJ \N DAS 
MUNSI: May I know from the 
Minister, in view of the fact lbat de. 
centralisation in many parts of ordnance 
factories is on whether the capacity of 
tho Ishapor.: Rifle factory and the 
Ksahipur gun and shell ordnance factory 
of Bengal will be expanded to thJ 
extent that Calcutta office C'1n talce care, 
of both things as tbe)! have dJne It 
earlier? Is tbe Minister aware that 
numoer of defence componeot5 are 
being manufdctured in various public 
sector undertakings and pu!>lic sector 
units in West B:mgal, til it is almost 80 
and 90 per cent? M,lY I know whjther 
directly the DOOF will monilor those 
things instead of bringing them .0 Delhi 
to obtain orders? 

SHRI P.V. NARASIMHA RAO: 
It needs a separate qu~stion. I wi I 
not be able to give an a(u,y~f straigllt-

. way to that. 
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SHRI INORAJIT GUPTA: The 
papers of the HOD. Minister's report - I 
have checked up with other Members 
also-are all coming to pieces. It 
wu'd not be like the DGOF in Cal. 
cutta. Some proper binding should be 
~one. This is probablY some indica-
tioA of the times (0 come. 

Essential Drugs List 

*552. SHRIMATI GEETA 
MUKHERJEE: Will tbe Minister of 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) wether t he medicines of diffe-
rent brand names in Indian m:nkcts are 
often permutations and combinations 
of about 400 bulk drugs; 

(b) wetber these are often used for 
artificials pushing up of drug prices; 

Cc) if so, wbetber Government are 
considering a proposal for insisting on 
generic names of the drugs as used in 
W.H.O. publications; and 

(d) ,""h~tber Government propose 
to prepare an Essential Drug List? 

THE MINISTER OF CHEMICALS 
AND FERTIL17ERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIO: (a) to (d): 
A Statement is laid on the T:lble of the 
Lok S[:hha. 

Stattmt'nt 

(a) Formulations based on about 
~oo bulk clugs are market{d in our 
conntlY in various dosage forms, 
tl;treoglhs and c(mbinatioDs. 

(b) The prices of most medicines 
are stalutJcily controlled under the 
Drugs (Prices Control) Order, 1979. 
Implementation of the Drugs (Prices 
Control) Order ensures that prices are 
fair both to the consum~rs and to the 
industry. 

(c) According to the Dmgs and 
Cosmetics Rules, single ingredient pre-
"arations al e alrendy required to be 

ls?elled under the generic D3mes zdong 
with the brand names, jf any. 

(dl Nalional Drugs and Pharma~ 
ceuticals Development Council had 
dra,,:o. up a list of 95 priol j!y drugs. 
~edlCJneS required by the large majo-
rHy of the people for tbe most common 
diseases ItnO~tl including those required 
by the National Health Programmes are 
in~lud~d in this list. Government i~ 
seIzed of the matter regarding further 
pf(l~ess.ing of th·";! re\'iew of tbe Drug 
Polley Including the qUtlstion of priority 
drug list. 

SHRIMA TI GEET A MUKHERJEE: 
The Hon. Minister has Tf'ally circum. 
scribed my question in has answer. My 
question was whether tbe medicines of 
different brand names in Indian markets 
are often permutations and combinations 
of about 400 bulk drugs, with very 
little ~ariaticns, really iott'oded to push 
up pnces, and these are being practised 
by th~ drug companies. Now, the 
answer is this. He has said that there 
arc SOO bulk drugs. Very good. Ahctlt 
pushing up the prices, his answer is 
this. He say "The prices of m{'st medi. 
cines are stuwtorily controlled under 
the D u~, (Pflce<; Control) Order] 979. 
Please m·1 k the ne,.l. senten;;e. 'Imple-
mentation ()f the Drugs (Price'S Contro!) 
Order emures that prices are fair botb 
!o the comumers 2nd to the indu'ltry. 
I would like to know whether vou 

consider prices to be fair to the co~<u
mer. Industry is ano(her thing. I., the 
prices fair to the consumer? Is the 
House agreeing to that? r am coming 
to the question. L::t ffi<;: take on~ 
fXlmplc. Par.acet:;iT'ol is a bulk drUll. 
Crocin by DUPHAR.INTERFRAN 
LTD. is just a little variation cf 
Paracetamol. 

PRO~ MADHU DANDAVATE: 
What is that animal you are referrill~ 

to 7 

SHRlMATI GEETA MUKHER-
JEE : Everybody knows about crocin. 

MR. SPEAKER: I have never 
taken crocin and I do not know Wh.lt 
it is. 




